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MINISTRY OF AGRICULTURX

(Department of Agriculturc &nd Cooperation)

NOTINCATION

New Delhi, the 2nd November, 2000
S. O. 972 (E).- In exercise ofthe powers confefred by section 5 of the Inseclicides Act. ls6g(46of re68)' trhe Centrar Govemmsr, r,*"6y -.i.".,r," rrir"irl*'J#"i*enr in the noti'catiqr of thecoverrunetrt of rndia in fte Ministry "itdiil; &;ff;l,.Jl 

""icurtu.e 
and cooperarir:rr)number S.o. 79fEL dated rhe ld February. 1617, namefr,:'-"""" -

L In the said notification,-

(i) For seriar nunber 5 and the entries rerating thereto, the forowrng seriar number and entriesshall be substihrtat, namely:_

"5. Dr.(Mrs.) S.B. Lal,
Additional ftofessor,
Department of pharmacoloev-
All India Institute of lrrediJ Scieces,
New Delhi.

Member"

(ii) For serial number 6 add the entsies re
shall be substitute4 namely::

Iating thereto, the following serial number and q,fies

"6. Shri P-N. Maji,
Joint lndustial Adviser,
Ministry of Chemicals and Fertiliserg
Deparnnent of Chemicals and petrochernicalg
New Delhi.

Member."

Foot Note : The principal notification was published vide No.S.O. 79(E) dated the 3dFebruary, 1997 and subsequenily amanded vide

(i) No.S.O. 420(E) dat d 3O_5-s7 _(ii) No.S.O. 7l@) dated 20-l-98.(iir) No.S.O. 23(E) dated 3-t-ZCff,,.
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